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Betwsen. . .. 4 . Datey21~2-2000
SriiK.Venkata Swemy - . - . i3} Applicent

Ands -

1% The Pegtmagter. General A P ‘ L :
Seuthgrn Régisn, Kurnonl." . e )
i 2, The Supdt,ef Pest effices” . N AL
- Praddetur Division Cuddapah. e L o o

I

CIunael P-r the Appllcant ‘ '_' ; i jigKfishna;Devaq .
Counael Pec the Raspendentas = . -~ e«BN,Sharma,SrsCGSC
s . CIRAM., . T ‘ '“

T

© - .THE HON" 'BLE MA.R, RANGAR AJAN.MEMBER. (ADMN) © .
THE HDN BLE MR a s JAT PARAMESHUAR, memaER(JUOL)
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THE - TRIBUNAL mADE’ THE FULLOUING (RDERS. . ' -

. Nr.Krishna Devan; Pnr tha applicant and ﬂr MC. Jacab
?cr Hr’BN Sharma, P-r the raspondenta.

When this C.P. was’ takan up fer haar;ng the learned !
ceunsel far the respendente preduced meme Ne.A=1/2Y11/K.V.5,, '
dated -1822=-2000 (which istaken en ,r'ecerd) whereby it is atated
that the respendents have implemanted. the srders in the OA%

Hevever, it is not knewn uhether “the backuagea:have baen paid - .
- ar neth c . o - 7

In vigu n?the abeve’ the C.P is .clesed ard the rssplndenta
are directed te .pay the backuagea;uithin 15 daya frem the date
ef receipt of @ copy ‘of th;s urder - ) _
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Sectiun Officer.
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